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The Minister of Commerce and In-
dustry (Shri T. T. Krishnamachari):
So far as the Government are aware.
the plant is still operating.

PAY AND ALLOWANCES OF INDIAN COFFEE
BoARD EMPLOYEES

*221. Shri Nambiar: Wi'l the Minis-
ter of Commerce and Industry be
pleased to state:

(a) whether Government are giving
pay and allowances as recommended
by the Central Paxr Commission to the

employecs o{ the Indian Cottee Board:
and

(b) If not. whether the ermployees
have demanded implementation of the
Pay Commission Scales and if so, why
it has not been granted?

The Minister of Commerce and In-
dustry (Shri T. T. Krishnamachari):
(a) and (b). There are many posts
under the Indian Coffee Board which
do not correspond to anv post under
the Central Government. The general
question of revision of scales of pav
and allowances of the emplovees of
the Board is under consideratinn.
Dearness allowance. however. is given
in accordance with the rules applic-
able to Central Government scrvants.

EXAMINATION OF STATE TRADING Com
MITTEES' REPORT

*222. Shri Jhulan Sinha: Will the
Minister of Commerce and Industry be
pleased to state whether the report of
the Committee appointed to make a
quick examination of the recommen ia-
tions of the State Trading Committee
has been submitted and if so. what are
the salient features of this report?

The Minister of Commerce and In-
dustry (Shri T. T. Krishnamachari):
The Committee has not yet submitted
its report.

ReLIEF To HANDLOOM WEAVERS

*223. Shri T. S. A. Chettiar: Will tre
Minister of Commerce and Industry be
pleased to state.

(a) whether Government are aware
of the distress amongst handloom wea-
vers conseauent on unemployment and
accuniulation of stocks. particularly in
1511::1 Tamil districts of the Madras State:
an

(b) whether the Government of
Madras have appnroached the Govern-
ment of India to hel> them in giving
relief to these people. and if so. what
help was given?

The Minister of Commerce and In-
dustry (Shri T, T. Krishnamachari):
¢q) Government are aware of the
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difficulties created by the accumula-
tion of stocks of handloom fabrics.

(b) No. The latter part of the
question does not arise.

JUuTE MiLLS’ DELEGATION IN BIHAR

*224_ Shri L. N. Mishra: (a) Will the
Minister of Commerce and Industry be
pleased to state whether it is a fact that
a three-man delegation of Jute Mills
has recently visited Bihar under the
instructions of the Government of
India?

(b) If so. what is the purpose of
their vyisit and what are the places
they visited in Bihar?

(c) Has the Delegation submitted
any report to Government?

(d) If so. what are the main featu-
res of the report?

The Minister of Commerce and In-
dustry (Shri T. T. Krishnamacharj):
(a) to (d). One of the difficulties
of the jute growers in the State of
B'har. it was renorted to Government,
was the absence of any direct contacts
between them and the mills. This
point was brought to the notice of
the Indian Jute Mills Association
which readily agreed to send a delega-
tion to Bihar. The delegation. which
was accompanied by an Officer of
the Government of Bihar, visited
Patna. Purnea. Forbesganj and Gola-
bagh. A copy of the Report of the
delegation has been received bv Gov-
ernment. The Report brings out the
following points:

(i) Prices in Bihar are on a paritv
with other areas. As, how-
ever. the vield per acre
in Bihar is low, vrices
which are economic for As-
sam or Bengal are ofter
unsatisfactory to the culti-
vator in Bihar.

(ii) Acute shortage of water re-
flects adversely on the quali-
ty of Bihar Jute.

(iii) Although the availahility of
wagons is satisfactorv. there
is congestinn at the tranship-
ment points.

(iv) About 75 wver cent. of the
crop had been sold by the
grower when the delegation
visited Bihar.

Kos1 CONTROL SCHEME

*225. Shvi ¥, N. Mishra: (a) Will the
Minicter of Irrigation and Power be
nleased to state whether the work on
the Kosi Control Scheme that was sus-





